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+[FREE FLIGHTS TO CHILDREN BY THE
GriNg CruB or DELHI ON SHPI
NEBRU'S BIRTHDAY

%461 Sprimatt SARLA BHADAU-
RIA Will the Minster of Cmvio
AviaTioN be pleased to refer to the
news-item published in the Hindi
daily “Hindustan” dated the 10th
June, 1964 to the effect that on the
birthday of Shii Nehru the Ghding
Club of Delh1 will arrange free flights
for chuldren and state the method that
will be adopted for selecting children
for the said flights?]
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${THE MINISTER OF CIVIL
AVIATION (Sur1 N KaNuNnco)* The
Club’, proposal 1n this regard 1s un-
der examination ]

LICENCES FOR SUGAR FACTORIES

*462  SHrRI SHERKHAN Will the
Minister of Foop AND AGRICULTURE be
pleased to state

(a) the number of applications re-
commended by the State Govern-
ments for the establishment of sugar
factories 1n the respective States;

(b) since how long these applica-
vony are pending,

(¢) the reasons
taking a gecision,

(d) the number
commended by the
Mysore, and

for the delay 1n

of applications re-
Government of

(e) the tume required
these licences?

to sanction

Tue DEPUTY MINISTER 1N THE
MINISTRY or FOOD ano AGRICUL-
TURE (Surt D R Cuavan). (a)
and (b) A statement giving the re-
quired nformation 1s laid op the
I'able ot the Sabha,

«¢) Licensing 1mn the sugar jndus-
lry was suspended in May 1961 due to
over production of sugar in 1960-61.
All applications received after 3lst
Maich, 1960 and a few 1eceived be-
fore 31st March, 1960 were shelved
Decision to resume licensing was taken
in June, 1963 and all pending applica-
lions and those received upto 29th
February, 1964 numbering 229 includ-
ing expansion applications were taken
up Their detailed examination natu-
rally has taken some time

(d) Six.

(e) The gecision on these appli-
cations 1s likely to take some more
time,

+f 1 English translation.





